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MBBS student rape: Whywas she out at

Telcos seek uniform
satcom, OTT rules

OJASVIGUPTA
New Dlhi, October 12

TELECOM OPERATORS ARE
pressing the department of
telecommunications (DoT) to
ensurealevel regulatoryplaying
field for satellite communica-
tion (satcom) and over-the-top
(OTT)platforms,sayingexisting
rules need to evolve in line with
the digital economy.

“Satcom is complementary,
not competing. It can help
extend coverage in rural areas
fasterand cheaper. But it must
operate under the same rules if
it’s offering the same services,”
SP Kochhar, director general,
Cellular Operators Association
of India (COAI), told FE.COAT’s
members include private tele-
com majors Bharti Airtel,
Reliance Jio,and Vodafone Idea.

The push comes as global
satellite players suchas Eutelsat
OneWeb, Jio-SES, and Starlink
prepare to enter the broadband

AT A GLANCE

m Operators mOneWeb,
‘want common Starlink, and
rules for others are set
satcom and to launch
OTT platforms services

 Satellite players oppose
being regulated like
traditional telcos

mTelcos demand Netflix and
WhatsApp share
infrastructure costs

m Industry seeks lower
reserve prices ahead of 6G
and satcom expansion

and discourage investment if it
subjects satellite services to the
same rules as traditional tele-
com operators.

Both sides have raised con-
cernsoverregulatorydelaysand
the structure of approvals for

market,with theirli

for rollout. Telcos argue that
asymmetrical regulation could
dlstortmarlmtdynammslfslm-

tellite-based connectivity.
Incumbent telcos argue that
preferential treatment for new
entrantscould undercut players

ilarservic ned by dif-
ferent standards.

Satellite internet providers,
including Viasat, OneWeb,
Hughes, and Nelco, have urged
the DoT to create a separate
licence category for satcom
operators. They claim that the
draft telecom authorisation
framework could slow growth

Army gears for first Valley

already by high spec-
trum costsand statutory levies.

Another major demand
from telecom operatorsis regu-
latoryintervention tomake OTT
platforms contribute to infra-
structure expenses. “They are
contributing nearly 70% of the
traffic but paying nothing. If
someone is getting something

free, they won’t come to the
table voluntarily. The govern-
mentshould make themsitand
decide,”Kochharadded.

Operators want a framework
that would require major OTTs
like Netflix, WhatsApp,Amazon
Prime Video, Facebook, Insta-
gram,and Zoom to paya share of
networkcosts,possiblythrougha
levy similar to the Universal Ser-
vice Obligation fee.

Telcos also want lower spec-
trum reserve prices and ratio-
nalised levies, arguing that the
current pricing models date back
tothe 2G eraandareunsuited to
today’s digital ecosystem. They
say fair pricing is crucial as the
industrypreparesfor 6G deploy-
ment.

winter after Pahalgam

AMRITA NAYAK DUTTA
New Delhi, October 12

TAKING A SERIES of measures
ahead of the Valley winter, the
first after the April 22 terror
attack in Pahalgam that led to
Operation Sindoor and hostil-
ities with Pakistan, the Indian
Army is strengthening the
anti-infiltration grid, sealing
and securing key passes,
enhancing the Line of Control
(LoC) fence and redeploying
existing troops in thearea, The
Indian Express has learnt.

According to security
sources, thereisa possibility of
an increase in infiltration
attempts by terrorists from
across the border before the
winter sets in. Terrorists are
likely to change their modus
operandi, which necessitates
corresponding adjustmentsin
how security forces operate.

For example, unlike past
instances of terrorists estab-
lishing a single hideout away
from populated areas, theyare
now expected to use two-three
hideouts located within a
radius of three to five kilome-
tres and switch between them
using the snow cover.

The terrorists,sources said,
may avoid communicating

from their hideouts and will
instead go forit onlywhen they

are sent, making it difficult for
security forces tointercept the

are closer to p areas.

ion:

And instead of relying com-
pletely on specialised applica-
tions to send encrypted mes-
sages, they are likely to utilise
the local mobile network to
avoid detection, blending in
with the highvolume of calls in
that network.Theyare likely to
move out of their hideouts
onlyin extreme emergencies.

Last year, The Indian
Express reported that terror-
ists were using the Ultra Set

ior ] to

According to sources, the
winter deployment of troops
will be carried out in view of
the tactics of terrorists.

“Efforts will be made tosig-
nificantly enhance anti-infil-
tration measures using addi-
tional technology such as
thermal imagers, improved
cameras, and small drones,”a
source said.

Learning from past opera-
tions, therewill be an increased

encrypt and send messages to
their handlers across the LoC.
This basic radio set, connected

hasis on gatheringhuman
intelligence on the ground in
addition to relying on techni-
cal intelligence, which has

toamobile set withouta SIM  been significantly enhanced

Gold import
widens trade
gapto $28bn
last month

ANI
New Delhi, October 12

INDIA'S MERCHANDISE
TRADE deficit likely widened
to $28 billion in September
from $26.5 billion in August,
driven by a sharp jump in gold
imports, Union Bank of India
said inareport.

Gold shipments nearly
doubled month-on-month
despite record-high prices,
spurred by festiveand wedding
season demand. The rally in
imports came even as global
commodity prices rose only
modestly, with the CRY Index
ticking up to 301.78 from
296.64.Adelayin the US-India
trade agreement also likely
pressured exports. The US
accounts for about 20% of
India’s outbound goods trade.

The trade deficit is
expected tostay elevated in the
nearterm,supported by strong
seasonal gold demand, firm
energy needs, and continued
reliance on electronics and
capital goods imports. While
lower global commodity prices
and import substitution
efforts may offer partial relief,
export growth remains weak
amid soft global demand and
tariff hurdles.

Trade talks between India
and America are progressing,
with discussions on a first-
phase agreement may con-
tinue through November.

Sources also indicated that
there will be redeployment of
certain units from their per-
manentlocations, considering
operational requirements,
which will prevent compla-
cencyamong troopsand main-
tain high levels of alertness.

“Such shifts will ensure
that troops have fresh oppor-
tunities to familiarise them-
selves with the new terrain
they are assigned to,” another
source said.

These changes might have
some immediate administra-
tive effects, but they will yield
operational benefits sincearea
domination is expected to
increase as a result of the
familiarisation efforts.

Moreover, there will be
enhanced surveillance along
the LoCand within the hinter-
land. Sources said a quicker
reaction capability will be
developed through the estab-
lishment of speedier Quick
Reaction Teams (QRTs), and
there may be the use of addi-
tional drones, including
Kamikaze drones. Increased
efforts will also be made to
improve coordination among
security forces and agencies

MONDAY, OCTOBER 13, 2025

night, asks Bengal CM; faces Opp fire

SWEETY KUMARI
Kolkata, October 12

EVEN AS WEST Bengal Chief
Minister Mamata Banerjee
Sunday said she was“shocked”
by the alleged gangrape of a
student of a private medical
college in Paschim Bardhaman
and assured that no accused
would be spared, she raised

questions  over ~women
hostellers “venturing out so
lateat night”.

Before heading to north
Bengal, Banerjee, when asked
to comment on the rape inci-
dent, said:“It isashocking inci-
dent.Thegirlwas studyingina
private medical college. Whose
responsibilityis it? Howdid she
(the medical student) come out
(of the hostel) at 12.30 am? As
far as T know, it happened in
the jungle.don’t know what
happenedat12.30am.””

“Private medical institu-
tions should be careful. They

THE SUBSIDISED INTEREST
rateson pre-and post-shipment
rupee exportcredit forexporters
were initially launched on April
1,2015,fora five-year period.It
has been extended multiple
times with benefits capped at
%50 lakh per exporter per
Import Export Code (IEC).

The interest equalisation
scheme has been credited with
enhancing export volumes by
reducingeffectivebankinterest
rates to 5-7% from 9-12%. It
ended in December 2024.

The credit costs of Indian
exporters range between 8-
12% while the export credit in
countries they are competing
with is priced at 2-3%.
Exporters say the scheme is
needed urgentlyagain tobridge
the gapin cost of funds.

When the scheme covered
almost all exporters it used to

An'®

must take care of their stu-
dents.Especially,whenitis girl
students, they should not be
allowed to go out at night.”

“Iappeal to students who
come from other states to not
step out at night. See, it is
everyone’sright togoout...but
itis also a fact that police can-
not go and sit at everyone's
house. They should protect
themselves too, especially in
forest areas,” she said.

The second-year MBBS stu-
dent hails from Odisha. She

had gone out of the campus
witha friend when four to five
men dragged her toa secluded
area and allegedly raped her.
The CM assured that all
those guilty will be “severely
punished”.“Three persons have
alreadybeenarrested based on
the girl's statement. We will
take strict action... No one will
be spared,”she said.
Questioning the status of
rape cases in other states,
Banerjee said, “Three weeks
ago, three girlswererapedona
beach in Odisha. What has the
Odisha government done? If
something happens towomen
in Bengal, we don't take it

lightly”
“The incidents in other
states are equally con-

demnable. Many incidents
have taken place in Manipur,
UP, Bihar, and Odisha... They
are happening every day. The
government there should also
takestrictaction.We have zero

3% interest subsidy to MSME exporters

costaround ¥3,700 croreayear.
In 2023-24,%3,699 crore were
spent on the scheme which
came down to ¥2,482 crore in
2024-25astheschemeranonly
for three quarters that year.

Recently, inter-ministerial
consultations were held on the
extension of the scheme as part
of the export promotion mis-
sion announced in the Budget
forFy26.

“It has been suggested that
the interest subvention may be
provided to only MSME
exporters in the revamped
scheme,”an official said.

Sincelarge exporters usually
have cash balances and have
bargaining power with their
buyers, it was felt by many
departments participating in
the consultation. It is MSMEs
‘who may have some challenges
inthecurrentheadwindsdueto
higher US tariffs.

Officials said the govern-
ment's focus is on making the

tolerance here...”she said.

State BJP chief Samik Bhat-
tacharya,“The CM’s statement
is testimony to lawlessness in
the state. She has no right to
remain in the CM’s post.”

CPI (M) leader Sujan
Chakraborty alleged she was
trying to shift the responsibil-
ity to the college.“During RG
Karrapeincident,she (Mamata
Banerjee) had said girls should
not do night duty. Now, she is
saying theyshould not step out
at night. The situation in Ben-
gal today has proved that the
state is not safe for women...”
he said.

Calling her remarks
“deplorable and shameful”,
Union Minister Sukanta

Majumdar said on X, “The CM
cannot possibly evade respon-
sibility for the absolute col-
lapse of law and order. Shock-
ingly,even now,she has chosen
toshift theblame onto the pri-
vate medical college!”

(FIEO) have been seeking the
interest subsidy of 5% for all
exporters since 50% tariffs by
the US came into force late
August.

It is not clear whether the
interest subvention scheme
would be announced as part of
the Export Promotion Mission
(EPM), which is also in final
stages of preparation.

The EPM was announced in
the Budget with an outlay of
%2,250 crore. Schemes like Lab
Grown Diamonds (LGD) and
Market Access Inltlatwe (MAI)

e forlabour-
mtenslve and MSME sectors
facing US tariffs up to 50%.
While the MSME exporters
may get a relief, the revamped
scheme will leave other
exporters disappointed. Export
organisations led by Federation
of Indian Export Organisations

have been in the
EPM.

Anotheraim ofthe EPMisto
lower the cost of credit to
exporters. This is likely to be
attempted via other means like
deepening the factoring market
and use of other innovative
financial products.

Retail participation in IPOs sees sharp dip

THOUGH A FEW names from
fintech, consumer tech, and
D2C brands have tapped the
markets, these new-age busi-
nesses are still a minority
(~16%) in the IPO universe, it
added.

Its analysis of stocks listed
in the past 21 months show
that the broader performance
excluding listing gains has
been rather underwhelming,
with an average of 4% over
half the stocks having given
negative returns. “This under-

scores the persistingweakness
in secondary markets, espe-
cially since the second half of
last year - and most of the
stocks in our list have listed
since that period, so it's an
important distinction to look
at,”the report said.

Over the last six months,
while these stocks have out-
performed Nifty 50, by rising
19%asagainst thelatter’s 7%,
the brokerage said this stems
from 12 high performers
which have risen more than

80% since listing out of which
9 have risen 100%.

On listing gains it said, the
1611POs that havelisted so far
over the last 21 months have
delivered an average of 22%
listing gains,with over 53% of
these having given double-
digit gains.

“Interestingly, it appears
that the FIl outflows have
spiked during periods of heavy
IPO activity, which suggests
that institutions aren't stick-
inglongto securitiesin the sec-

ondary markets once they
make gains in the primary
issues,”it said.

The brokerage also found
out that the lower the issue
size, the better is the average
return upon listing. “For size
below $20 million, we see
almost 40% returns,whileitis
31% for listings targeting
$20-40 million funds, the least
successful have been the
$1bn+ IPOs,which have deliv-
ered only 9% returns on an
average,”it said.

Regd, 01t Udyor
Andhon {6), Mumba -

Maharashtra Indumlal Iawnshlp Limited
Town

{ formery known a5 Aurangaba
»

Advertisement No. MITL/2025/for 03 posts / dated 13.10.2025

KLM AXCIVA

==, FINVESTLTD

Corporate Office: KLM GRAND ESTATE,
Edapally Bypass Road, Edapally,
Ernakulam 682024, Ph : 7558865300
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FORM B
PUBLIC ANNOUNCEMENT
(Under Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF T

JOUELANA CONSTRUCTION P! ED
(EARLIER KNOWN AS GOLD STAR BUILDERS AMJ DﬂELOPERS

TToviong Copsiricion v iriod
10/01/2008

| 15t Floor, Fot 336/10, F/ Service.

[14052025

| Mr. Debi Prassana Sarang

| Address: Office No. 125, Broom Mall
5, CBD

STA! m)wER

DETAILS

ROC - Mumbar

UASF00MH2008PTC

Mortal Marsion, Maturgs. Mumbai
Maharasiirs 400019,

30052025
{Uploaded on NCLT website on 08-10-2025)
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Mumbai has ordered the

wolana Construction Pyt. Ltd. are
with proof on or befora 10-11-2025, to the liquidator at the address ment

. Ltd. 01 30.09.2025 (Uploaded

hereby called upon to submit their
ad

s only, Al other

In case a stakeholder dogs not submit
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the Insolvency and Bankuy

1aims during the liquidation
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Board of India (Insoivency Resolution Process for Carporate:
38,

process, tho claims
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Date: 11.10,20;
Place: Mumbsi

188 Resstraton No: 1881/ IPA.002,1PNGO

Sd/-

Debi Prasanna Sarangi

Resolution Professional

/élana Construction Private Limited
04

FA No: AAZ/ 10405/

foreffective information shar-
ing.

over the last few years, the
source said.

very Department Region Office-11
espondence Address : Horizon Building, 1st Floor, Rana
& Gokhale Road Juncl okhal d (North), Dac (Wes
Mumbai 400 0
IIEMAIIII NOTICE
mmcE lmnzn RULE 3(1) & UNDER SECTION 13(2)
OF SARFAE! 002 TO BE PUBLISHED IN NEWSPAPER WHEN
THE SAME |s RETURNED/ UNDELIVERED/UNCLAIMED/LEFT/
NOT KNOWN/REFUSED T0 ACCEPT & ACKNOWLEDGE
Demand Notice is hereby given that the Borrower Company:- Mis. Leder and Vogue
Put, Ltd,, Directors/Guarantors:- a) Mr. Vishal Tulsiam Ghumbre ~b) Mrs. Kalpana
Vishal Ghumbre and Guarantor:- Mr. Ajay Shyamlal Chomal (Loan Alc no.1006001082)
who have defaulted in there payment of pincipal and interest of the oan facilty obained
by them from Cosmos Co-Operative Bank Ltd. Matunga (East) Branch and the loan has
been classified as Non-Performing Assets (N.PA.) on 270612025 The said Demand
Notice dated 30/09/2025 amounting of 2 87,75,036.26 (Rupees Eighty Seven Lakhs
Seventy Five Thousand Thirty Six And Twenty Six Paise Only) plus further applicable:
interest @14% pa. from 01/09/2025 was issued to them under Section 13(2) of
Securitsation and Reconstruction of Financial Assets and Enforcement of Securty
Interest Act, 2002 on their last known addresses through RPAD., but the same was
i pany, D uarantor and a

DESCRIPTION OF IMMOVABLE PROPERTY (SECURED ASSETS)
'SCHEDULE-|

Althat piece & parcel of Flat No.21, ground floor, admeasuring area 225 5g. . i.e. 20.91
q. meters carpet area of the building known as Om Dutta Co-0p. Housing Society Lt
being constructed on the land bearing CTS no.181(part) Dharavi Division at Khamdeo
Nagar, G/ North Ward, Village Dharavi, Taluka Kurla Dist. Mumbai -400 017 with
District and Sub-District of Mumbai City & Mumbai Suburban District and
within imits of Municipal corporation of Greater Mumbai Municipal Corporation. (Owned:
by M. Vishal Tulshiram Ghumbre)
'SCHEDULE-II-DESCRIPTION OF MOVABLE PROPERTY

Al current and Fixed assets and other Movables including Stock and_ Book Debs and!
machinery, plant and equipment with their accessories and spare parts belonging o te;
Borrower Company vide Hypothecation Agreement dated 18.03.2024.

The steps are being taken for substituted service of notice. The above said Borrower
Company, D & Guarantor are upon of

fromthe date of this notice, ailing which
further steps will be taken after expiry of 60 days from the date of this notice under sub-
section (4) of section 13 of SARFAESI Act, 2002 and rules thereto. Please Note that under
sub-section (13) of the Section 13 of the SARFAES| Act, 2002, the above said Borrower
Company, Directors/Guarantors & Guarantor are barred from transferring and/or dealing
with the Secured Asset(s) described above by way of sale, lease or otherwise, without
obtaining our prior written consent of Cosmos Co-0p. Bank Ltd. and non-compliance of the-
said provisions of the SARFAESI Act, 2002 is an offence punishable under Section 29 of
the SARFAESIAct, 2002

WALK IN INTERVIEW

Maharashtra Industrial Township Limited (MITL) has scheduled a walk-in interview
for the contractual iple posts on 29.10.2025
between 11.30a.m.to 12.30p.m
1. Accountant (Finance & Account) HQ, at Mumbai,
2. Manager- Electrical (Customer Care) at SIA, Chhatrapati Sambhajinagar,
3. Manager - Electrical (0&M) at BIA, Chhatrapati Sambhajinagar,
A detailed advertisement regarding the qualification, application process, and
interview venue is available in the News and Events section on the MITL website:
www.auric.city. Candidates have to follow the necessary steps and submit the
completed application by email to career@auric.city on or before 20.10.2025 by

00PM.

Note: The waki heduled on basis for 11 months
will be held between 11,3010 12,30 pm for the igible candidates who have applied
as perthe advertisement

29.10.2025

sd-
Managing Director, MITL.

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insob

Boors o indla

FOR THE ATTENHON OF THE sukenowms OF
SPG MACROCOSM LTD.

SLNo. ARTICULARS. DETAILS
1. Name of corporate deblor SPG Macrocosm Limited
2. Date of incorporation of 0803-1995

corporate debtor

3. Authorty ich corporate | Registrar of Companics - Gwalior
debtor s incorporated /regislered
4. | Corporate Identity No./ Limited | UB7120MP1995PLC023447

Liabilty iden
corparate et
55 of the registered office
principal office (if amy) of
corporate debor

ation No. of

*Prabha CHS L1 .6 Menta

| Marg, Ghnwap\l (East). Mumbai - 400077
& | Dato of closure of Insolvoncy 08102025
03102025 (Order dated 08:10:2025
received on 10-10-2025)
Wr. Mariish D. Shah
1BBY/IPA.001/1P-PO0094/2017- 18,

Name and regstration number

f the insolvency professional /10194

T Cormplex,
00101

10. | Address and e-mail 1o be used
for comespordence with the Kardivai (East), Mumbai - 400101
qidator wmuenwuermn com

11| Last date for submission of Gaims | 09-11-2025

hakur Complex,

Notice s hereby glven that the National Company Law Tnbunal, Indore bench has ordered
2025

The stakeholders of SPG Macrocosm Limited are nereby calied Upon (o submit their
claims with proof on or before 09-11-2025, being 30 days from the date of receipt of

order, to! the address me 0
The financial creditors shall submit their ciaims with proof by electronic means only. All
other creditors may submit the ciaims with the proof in person, by post or by electronic
means,

false or misleadi

Name andsignatureof Nquidator: Mamno Shah
Regn. No. 1BBI/IPA-001,/IP-

Sdi-

Authorised Officer

Date: 13/10/2025 Under Act, 2002
Place: Mumbai Cosmos Bank Ltd.

, Mumbal

KLM Axiva Finvest Ltd has decided to bid the Mortgage items
in a systematic manner undermentioned branches on
18.10.2025 therefore, the customers interested in the repayment
or renewal with interest repayment should contact their
respective branches before the auction period. however, in the
event of a failure to make the auction due to the above reasons,
the operator’s shall have full authority to postpone the auction
proceeds to the place for conducting the auction without any
further notice. KLM GRAND ESTATE, Edapally Bypass Road,
Edapally, Ernakulam 682024.

RAIGAD: - 2nd Auction date & Time: 22.10.2025, 10.00 AM Auction
Centre: Shop No. 3 & 4 in the Ground Floor of the Plot No.150, Shah
Arcade, V.B Phadke Road, MCCH Soc, Old Panvel, Opp. Tawa Hotel, Old
Panvel, Raigarh Maharashtra, Pin-410206
KHOPOLI 202405850100490
202505850100017 202505850100018
202505850100038 202505850100042
202505850100093 202505850100096
202505850100131 202505850100177
202505850100249 NERAL
202506440100091 202506440100092
202506440100117 OLD PANVEL
202305370100161 202305370100164
202405370100539 202405370100578
202505370100109

THANE: - 2nd Auction date & Time: 21.10.2025, 10.00 AM Auction
Centre : Shop No: 1&2 in the Ground Floor, A58/10, Vashi-Turbhe
Road, Sector-21, Turbhe, Vashi, Navi Mumbai Pin-400703

BHIWANDI 202405860100521 202405860100648
202405860100666 202405860100867 202405860100870
202405860100984 202405860100988 202405860100998
202505860100051 202505860100080 202505860100091
202505860100097 202505860100102 202505860100107
202505860100116 202505860100117 202505860100118
202505860100120 202505860100140 202505860100152
202505860100198 202505860100215 202505860100217
202505860100242 202505860100278 202505860100282
202505860100332

MUMBAI SUBARBAN: - 2nd Auction date & Time: 23.10.2025, 10.00
AM Auction Centre: Flat NosA/2, B/101 (part) & B/102, Plot No. F-
679 on the 1st Floor of the “Rockcel” Building, Kamani Junction, Opp.
Janseva Petrol Pump, L.B.S. Marg, Kurla (West), Mumbai-400070
GOVANDI 202506390100016 202506390100044
202506390100050 VIKHROLI 202506430100005
202506430100040 202506430100049 202506430100050
202506430100059

202505850100009
202505850100019
202505850100058
202505850100097
202505850100178
202506440100067
202506440100099
202305370100160
202305370100165
202505370100013

epapen(inancialexpress.oon‘. .
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TENDER NOTICE

Sealed Item Rate tenders are
Invited from Qualified & Reputed Civil
Contractors for Structural Treatment,
Waterproofing Treatment, Plumbing,

Painting & Alied Works of

“ORANGE HEIGHTS
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PHASE Il CO-OP.
SOC.LTD.”
Yashwant Gaurav, Naliasopara - (Wes?),

al. Vasai, Dist. Paighar.

Issue from Society Office: - 13/10/2025 to
2511012025 between 12:00 pm 10 05:00 pm
Date of Submission 2611012025 between
12:00 pm 10 05:00 pm in Saciety Office
Tender Document Cost Rs. 3,000/~
(In Cash Non-Refundable)

(—
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WISE ENGINEERING
CON TANTS
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